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INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised by
the Committee to submit the Report on their behalf, presant this
Forty-First Report on the Ministry of Food, Agriculture, Community
Development and Cooperation (Department of Agriculture) —Central
Institute of Fisheries Operatives, Ernakulam.

2. The Committee took evidence of the representatives of the
Ministry of Food, Agriculture, Community Development and Co-
operation (Department of Agriculture) and the Central Institute of
Fisheries Operatives, Ernakulam on the 16th December, 1967. The
Committee wish to express their thanks to the Secretary, Joint Secre-
tary, Joint Commissioner (Fishery) and other officers of the Minis-
try of Food, Agriculture, Community Development and Cooperation
(Department of Agriculture) and the Director, Central Institute of
Fisheries Operatives, Ernakulam for placing before them the material
and information they wanted in connection with the examination of
the estimates.

3. They also wish to express their thanks to Shri Kurwath Damo-
daran, Vice-Chairman of the Marine Products Export Promotion
Council, Ernakulam; Shri R. Madhavan Nayar, Ex-President, Sea-
food Canners’ and Freezers’ Association of India, Cochin, and Dr. N.
K. Panikkar, Director, National Institute of Oceanography, Council
of Scientific and Industrial Research, New Delhi for giving evidence
and making valuable suggestions to the Committee.

4. The Committee also wish to thank Shri T. Muthu-Kannappan,
‘Member, Central Board of Fisheries, Dr. S. B. Setna, Managing Dir-
ector, New India Fisheries Ltd., Bombay; and Kerala Fisheries Cor-
poration Ltd. Ernakulam for furnishing Memoranda to the Com-
‘mittee.

5. The Report was considered and adopted by the Committee on
‘the 11th March, 1968.

6. A statement showing the analysis of recommendations con-
“‘ained in the Report is also appended to the Report (Appendix IIT).

P. VENKATASUBBAIAH,
Chairman,
New Derm1; Estimates Committee.

March 23rd, 1968.
‘Chaitra 3, 1890 (Saka)




CHAPTER 1
INTRODUCTORY

A. Genesis

1.1. Realising the urgent need and importance of organising co-
ordinated fisheries educational system to meet the demands of fishery
industry, the Government of India appointed a committee on Fish-
eries Education on the 4th June, 1958 under the chairmanship of Dr.
N. K. Panikkar, the then Fisheries Development Adviser to the
Government of India, to report on the man-power requirements, type
of permanent educational system and the other relevant details. This
Committee in its Report (1959) recommended inter alia that or-
ganised institutional training in the operatives fields is essential and
should be developed as early as possible and that the training of
Skippers, Master Fishermen, Mates, Engine Drivers, Boat and Shore
Technicians of various kinds should be organised and brought with-
in the frame-work of training institute for fisheries operatives. In the
Committee’s own words: “The Committee is convinced that there
is a great need for training operatives at various levels of skill in
fishing, navigation, boat building, marine engineering, fish handling
and processing, marketing etc. Training in these skills should be
separate from the training for Development Officers. For such voca-

tiona] training, preference should be given to fishermen wherever
possible.”

1.2. The Committee noted that the prevailing provision of train-
ing of fishery workers of various categories was unsatisfactory. The
training was largely ad hoc with an excessive academic bias and
with inadequate facilities for giving practical experience. The exist-
ing arrangements were not capable of training personnel in the num-
bers required nor did they train to the required levels of proficiency.
The Committee felt that the developmental plans called for a great
increase in the numbers of skilled operatives at various levels of
industry, and simultaneously correspondingly large increase in the

number of officers carrying the burden of development on behalf of
Government. The Committee therefore concluded:

“Organised training in the operatives field should be devcloped
. at an early date and that training of Skippers, Master
Fishermen, Mates Engine Drivers, boat and shore tech-
nicians of various kinds should be organised and brought
within the framework of the training Institute for Fish-

ery Operatives. Such an institute will be the linchpin
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Jf the fishermen’s training centres already established
during the Second Plan or to be established in future.
The Committee would conclude its present study by
urging the Government to take steps for initiating the
operatives training project at the same time as the estab-
lishment of the Central Institute of Fisheries Educa-
tion.”

13. The Government of India gccepted these recommendations of
%m&wwnoncmmﬂeemdmmmsaupanﬂpm
aining Institute at Cochyin.

l 4. Qn a request from the Government of India the Standing
Committee of the Indo-Norwegian Project at its 15th Meeting held
in Qctober, 1061 approved the engagement of a Norwegian Fxshenes
Training Expert for drawing up a Pro;ect Report on such an Opera-
tives Fraining Institute.

1.5. In the middle of January, 1962, Mr. Hans Tambs—Lyche was
epgaged by the Norwegian India Fopndation for a period of mini-
mum three months, reckoned from the 1st of February, for grawing
up the Project Report.

108. The Project Report was submitted to Governpent jo April,
1962 and the Government established the Central Institute of Figh-
eries Operatiyeo at Erpakulam in 1963.

B. Objectives

1.7. The objective of the Institute is to create suitable and ade-
quate manpower to meet the demands of the fishery industry of
India and to place the Indian fishery industry on modern lines cap-
able of exploiting the fisheries in the high areas. The Institute
trains operatives suitable and adequate for manning the High Sea
Fishing Vessels and for related jobs.

18. The Institute has facilities for training different categories of
parsonnel needed for High Sea fishing industry such as Skippers,
Fishing Mates, Engine Drivers, Gear Technicians, Boat Building
Faoremen, Shore Mechanics, Radio Telephone Operators and Tea-
cher Trainees. In addition, facilities are being created for giving re-
fresher course for Skippers, Fishing Mates and Engine Drivers.

19. The Committee note that the Central Institute of Fisheries
Operatives has been set up to provide imstitutional training to

opentives utuﬁmkvekof&sm&hmg, navigatma,belt
s¢ hope that the
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Institute when fully developed would be in a position to satisfy the
growing demands of varioss categories of operatives required for
the fishery industry in the coming years. The Committee would
stress the need for maintaining close coordination with the Central
Institute of Fisheries Education at Bombay which gives composite
training to administrative personnel of higher categories in a large
number of fields pertajning to fisheries. These two Institutes as
well as the State Training Institutes should be in a position to meet
the manpower requirements of the developing fishery industry.



CHAPTER Ul
TRAINING REQUIREMENTS AND FACILITIES

A. Requirements of trained personnel and facilities at the Central
Institute of Fisheries Operatives, Ernakulam

2.1, The following personnel come within the category of Fisheries
Operatives: — ot

(1) Skippers

(2) Fishing Second-Hands
(3) Marine Engineers

(4) Engine Drivers

(5) Boat Building Personnel
(6) Gear Technicians

(7) Radio Telephone Operators
(8) Shore Mechanics.

2.2. Duties performed by some of the these operatives and the

nature of theoretical|practical training imparted by the Central Ins-
titute of Fisheries Operatives is given below.

2.3. Skippers and Fishing Mates (Fishing Second Hands) are in
charge of respective categories of deep sea fishing boats. The Skip-
per directs the operations of the fishing gear using complicated equip-
ment on board the vessels. The success of fishing operation and safe
navigation of the vessel in the high seas depends on the ability and
the skill of the Skipper and the Fishing Mates. A Fishing Mate
who ultimately becomes the Skipper after obtaining the qualifying
sea service needs to be equipped for the job and accordingly they
are given theoretical and practical training in the construction and
rigging of the nets, operation of modern fishing gear, selection of gear
materials, operation of fish finding equipments and seamanship and

navigation in addition to imparting knowledge in modern diesel en-
gines and related subjects.

2:4. Engine Driver is in charge of the engine and other installa-
tions on board the fishing vessels. His main duties are to manage
and maintain the engines and the various equipment such as gear
handling devices. Hence he is trained in the knowledge of internm
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-combustion engines, marine diesel engines, gear handling equip-
ment and their installation in the fishing boat, workshop practice and
also on general knowledge of the fishing methods of different gears.

2.5. Trained Gear Technician is in charge of a group of deep sea
fishing vessels. The training at the Central Institute of Fisheries
Operatives makes him competent to design, construct and rig the
different types of fishing gear for operation in the high seas and
deeper waters. The training aims at making him fit for the job.
Training is imparted in designing, fabrication and rigging of fishing
gears, selection of fishing gear materials, design and construction
of fishing accessories, testing gear for commercial operation using
gear measuring instruments. The efficiency is enhanced by the

knowledge on fish behaviour and fish detection using electronic
equipment.

2.6. Boat Building Foreman manages and supervises the boat
building yards engaged in construction of fishing vessels. The can-
didates in this course are trained in the construction of wooden fish-
ing boats and are given adequate knowledge in the selection of boat
building timbers, reading of boat designs, installation of deck machi-
neries, selection of fastening materials and management of boat
building yards. The theoretical and practical training on the above
subject makes him competent to help this branch of fishing industry.

2.7. Shore Mechanic supervises and manages the shore installa-
tions, marine workshop and the slipways, catering to the needs of
the fishing vessels for repairs and other connected works. At present
there are no properly equipped shore installations for the repairs of
fishing boats and marine engines in the important fishing centres in
the country and hence for a steady progress such an esftablishment
with trained men to handle engines and other machineries are requi-
red in large numbers. The subjects taught for theoritical and practi-
" cal training are similar to that of the Engine Drivers with an em-
phasis on the maintenance and repairs of marine diesel engines.

2.8. Radio Telephone Operator is incharge of the electronic instal-
lations in the fishing boat such as radar, echo sounder, fish finder,
sonar etc. used for navigation and fish detection purposes. Further,
the boat has to be in communication with the other vessels in differ-
ent fishing grounds as well as with the base to give information about
their movements, movements of fish shoals and other essential in-
formation. This is achieved by radio telephone and so suitably train-
ed operators are becoming an essential part of the crew. Operation
and maintenance of electronic equipment is their main duty.



2.9. There is need of trained teachers with knowledge in designs,
construcuon and ope.ratxon of modern fishing gear in all its aspects,
navigation and seamanship, establishment and organisation of train-
ing centres, teaching methods and its principles. This Institute aims
to train qualified teachers for this purpose. There are more than 32
Fishermen Training Centres operated by State Governments along
the cogst and they in total train about 500 candidates at a time to
man the small boats and teachers trainees are needed to impart train-
ing for the State Training Centres organised by the States.

2.10. The Working Group in its Report on Fourth Five Year Plan
on Fisheries has observed that “There is very great need of training
fisheries operatives in different types of fishing and the present capa-
city for training such persons is exther non-exxstent or very limited
in most of the ‘categories.”

2.11. In a written note furnished to the Committee it has been
ltatedtha}thereisdemmgforaqch i raopnel in view of the
proposed expansion of fishing fleet in t,hg country. It js exaecteqi
that during the next five to six years another 8,000 mec} ed fish
i% vepels of diﬂerept sizes ;ypesumybea.dded toihp_l::

The present trend of the development indicates that out of
tbis at least : 200 would | be the clyy 8 0f yessels | ,hlch require men with
compentency certificate. ‘This translated into map-power reguwire-
ments would mean a demand of 100. Skippers, 600 Engine Drivers.
500 Fishing Second Hands, 40,000 Fishermen, 50 Marine Engmeers
100 Wireless Qperators. Apart from this large number of gupporting
skilled men like M,echanics, Gear Fabricators, qut Building Fore-
men etc. also would be required.

2.12. The Committee wanted to know the requirements of various
classes of operatives during the Third Five Year Plan and the extent
to which these requirements were met. In a wrilten pote furnished
to the Compmittee it bas been staled as follows: —

“The Committee on Figheries Education assessed the require-

ment as below:

Category of personnel Estimated
Numher

stmm Fzshm Pevelopment Officers 350
Assistant  Fisheries Development Oﬁcers, Fishenm Ins-
pectors, etc. . SO0
Research and Teclmolegxd Pmonnel : : : . 250
Extension Specialists . : . : . . 0
Ftshcxy Swausticians . . . ) ) . . §0
Fisheries Marketing ‘%pecnhsts 75
Fishery Co-operators . : 200




Category of personnel Estimated
Number
Fishery Engineers
Fish Farm Engineers 1
Reservoir Enginéers | o
Refrigeration Engineers 3
Electronics Engineers
Marine Engine : . . : . . . . 50
Engine Drivers : : : : : : : : 100
Boat Building Foremen . : : : : : . 50
Naval Architects . : : : : : : : 10
Fishing Boat Persomnel
Skippers for large vessels . 50
Skippers, Master Fxshcrmen, Matcs, ctc for large and mediﬁm N
vesséls : 150
Gear Technicians . : . . : . . . 50
Technical Shore Personnel
Master Mechanics . : : : : : : 50
Fish Processing Techmcxans . . : : : : 120"

2.13. 59 Fishing Mates, 49 Engine Drivers and 19 Gear Technicians:
were trained by the end of the 3rd Plan period.



2.14. The following statement shows the requirements of training
of different categories of Marine Fisheries personnel together with
the existing/anticipated facilities for training at the Central Institute
of Fisheries Operatives, Ernakulam and proposed sub-stations at
Madras, Paradeep and Veraval during the period 1966-71.

Category of i Training facilities available/proposed to be created
personnel ments for during 1966-67
1966—71

e e

Emna- Madras®* Paradee Vera ‘Total
pt valt

B SR CERERE U SR SRRy SN SANND TN AN SN G SIS SN

1. Skippers . 100 . 90 90 90 270
2. Engine Drivers

(Class 1) . . 100 . 90 90 90 270
3. Fish ing Second

Hands . . §00 200 120 8o 100 $00
4. Engine Drivers

(Class II) . . 500 200 120 80 100 §00
§. Gear Techni-

cians . . 250 100 60 40 50 250
6. Boat Building

Foremen . . 500 100 60 40 so 250
7. Teacher

Trainees . . 100 50 . .o .o 50
8. Shore

Mechanics : 250 50 - . .- 50
9. Radio Telephone

Operators . : 100 50 50 20 20 140
10. Marine

Engineers ** 50

PRt

2.15. As the Central Institute of Fisheries Operatives is engaged
in the training of Marine Fisheries Operatives only, the above state-
ment does not give figures relating to inland fisheries.

2.16. The Committee have noted that as against the estimated

~ requirement of 500 each of Fisheries Second-Hands and Engine

Drivers (Class II) the existing facilities are only for 200 of each
category.

*Already approved but courses yet to begin. .
tYet to be started.  This will be started after an assessment of the actual requirements.
**This will be advanced course of training for Engine Drivers Class I1.
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2.17. Asked to state how the shortage of these categories of per-
sonnel is proposed to be met, the Committee have been informed
that additional manpower, in these categories will be trained at
Madras where a Sub-station of the Institute will be established and

by expanding the facilities at Ernakulam for the present. Proposals
to establish additional institution also wil] be examined.

2.18. The Committee wanted to know the difficulties envisaged
by the Ministry in meeting in full the requirements of trained per-
sonnel and the proposals to meet the deficiencies. In a written note
it has been stated that the training of Fisheries Operatives is essen-
tially a job-based training requiring extensive facilities for field
experience including actual training in large fishing vessels, opera-
tion of navigational equipments, construction, repair and mainten-
ance of fishing vessels, engines, electronic equipment, etc. In the
initial stages, there had been some difficulty in making available
such facilities. There was also difficulty due to lack of qualified
instructors. It, therefore, become necessary to organise the courses
in stages. Now most of the difficulties have been over-come, 2 train-
ing vessels are expected from Sweden next August and the Govern-
ment have sanctioned 2 training vessels to be built in India for the
use of this Institute and the Indo-Norwegian Project is proposing to
supply some equipment.

219. The Estimates Committea note that the Committee on
Fisheries Education had given the revised assessment of technical
personnel for fisheries required to be trained by 1966 in its report
published in August, 1959. As against 150 Skippers, Master Fisher-
men, Mates, etc. for large and medium vessels, 50 Gear Technicians
and 100 Engine Drivers the Institute could train only 59 Fishing
Mates, 49 Engine Drivers and 19 Gear Technicians by the end of the
Third Five Year Plan period. The Committee feel that had the Gov-
ernment acted promptly to set up the Central Institute of Fisheries
Operatives on the basis of the recommendation made by the Commit-
tee on Fisheries Education in 1959, facilities could have been created
much earlier for imparting training to the various categories of tech-
nical personnel required for fisheries development. As matters stand,
the Institute was set up in 1963 and is confronted with a big gap bet-
ween the requirement and the availability of techmical personnel.
An all-out effort has, therefore, to be made to bridge this gap so that
the fisheries development plans are not hampered.

2.20. The Committee note that 500 Boat-Building Foremen, 100
Teacher Traimees and 250 Shore Mechanics would be required by
1876-71, but the Institute would not be in a position to meet this
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re‘ﬁuﬁ'eméﬂf in full even after creating additional faahties by way
of new Sub-Statiofis. They are also unhappy to note that this Insti-

tate would not be able to train any Marine Engineers even by 1970-71
affhough 50 Marine Engineers would according to the Mnustry, be
réquired by then. Theé Commitfée, however, are glad to note that the
target for training Skippers, Engine Drivers (Class [) and Radio Tele-

phone Operators would be exceeded by 1970-71 after additional train-
inig facilities are created by that time.

2.21. The Committee would suggest that a more realistic assess-
ment of the traiming requirements of the varicus categoriés of
technical personnel required during the néxt five years be made and
a phased programme diawn up for augmenting the training faéili-
tied in the Institute as well as in the Sub-Stations which are pro-

pésed to be set up, so that there is no further shortfall in the
mumber of trained personnel by the end of 1972-73.

B. Need for creating additional facilities for traiming fisheries
operatives

2.22. It has been stated by the Ministry that even after utilising
the full capacity at the Central Institute of Fisheries Operatives Erna-
kulam, the shortfall of trained personnel is expected to be about

1700 during the next five years and unless steps are taken to meet
this shortfall, fishing capacity will be affected.

3.23. It has been further stated that the creation of additional
facilities for trdining of manpower wasg discussed by the Central
Board of Fisheries on whith all the State Govermetits/Union Ter#-
tories/industry are represented. It was the tnanimous decision of
the Central Board of Fisheries that in order to stréengthen the fishing

capacity, it is essential to increase the training capacity by organis-
ing institutes at Madras, Paradeep and Véraval.

2.2¢. Proposals were accordingly made and approved by thé
Central Board of Fisheries for setting up thrée Sub-Stations of the
Institute at Madras, Veéraval and Paradeep besides the strengthening
the Central Institute of Fisheries Operatives at Ernakulam.

2.25. It has slso been stated that setting up of the Sub-Station at
Msddras has been sanctioned recently and steps have already been
taken to set up one Sub-Station at Madras for the present. Land
and buildings are being furnished by the Madras Government. The
eapital cost of this Sub-Station is estimated at Rs. 16.63 lakhs.
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2.26. In a project report prepared by the Institute for iraining of
personnel during the Fourth Plan period, that has been stated that
the following targets have been laid down for Sub-Stations at
Madras, Paradeep and Veraval: \

Proposed Sub-Station at. Madras
Targets to be achievel

Chrarsss 1958-69 1959-50 1970-71
Mster Fisherm2n . - . : 4ol 42 40
‘Engin: Divars . . . . 40 40 40
Ge2ar Teachnicians . : . . 20 20 20
Boat building Forem=n . . R 20 _ 20 20
Radie Telephons Op-zrators ] : .. 10 .10
Up- Skippers 2 . . . .o 45 45
dating J Engineers : . : . 45 45

"TOTAL - . o ;;o - ;;;— 220"

Propsyed Sab-Station at Pamdnp
Targets to be achieved

Cnhurs=s 196567 1957-68 1968-69 1969-70 1970-71

o) T ) S IS -——— D o S <t

Master Fishermen .. . Estt. of the Unit 20 40 30
‘ | Regular courses .
. will commence
Engine Drivers . .. in 1958-69 20 40 40
Gear Teachnicians . .. 10 20 20
Boat Building Fore- :

msn : . .- 10 20 20
Radio Telephone _

‘Operators . .- .. 10 10
Up- | Skippers. .. 45. 45 45 45
dating J Engineers . 45 45 45 45

Toral . .. 90 150 T' 220 - 220

—

T 3497 (Aii) LS--2. -
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Proposed Sub-Station at Veraval
Targets to be achievel

Courses 1966-67 1967-68 1968-69 1969-70 1970-7E

Master Fishermen . Estt. of the Unit . 20 40 40
in 1967-68 Re-

Engine Drivers . gular courses . 20 40 40
will commence

Gear Technicians in 1968-69 10 20 20

Boat Building Fore-

Operators | : . 10 10

Updat- | Skippers 4s 45 45 45
ing Enginecrs 45 35 45 45
l()TAL : . | 90 150 220 22

L et

227 It has been stated that for strengthemng the existing facxh~
ties at the Central Institute of Fisheries, Operatives, Ernakulam, and
for setting up of three additional units, the services of experts in
different branches of fishing technology, large training vessels equip-
ped with modern gear handling equipments and all types of modern
fishing gear and connected items would be necessary. These facilities
are not available in India at present and it is proposed to seek these
facilities from other countries with help of the United Nations
Special Fund.

2.28. In the Project Report drawn up for seeking United Nations
Special Funds assistance, it has been stated that the Government of
India will confribute towards the following expenses: —

(i) Towards the salary of the counter-parts viz.,, Chief Ins-
tructors.

(ii) Salary towards the other technical staff such as Speakers,
Bosuns, Engine Drivers etc.

(ili) Equipment required in connection with the secretarial
work for the experts and technical staff, e.g., calculating
machines, type-writers etc.

(iv) Accommodation facilities for office.

(v) Conveyance and transport facilities (e.g. jeep, truck etc .
¢vl) Furniture etc.

(vii) Service and mainienance facilities.
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229 The Special Fund will meet the follbwing expenses:
(i) Salary of the experts.

(ii) Expenses for the award of fellowships to tram mstruc-
tors.

\

(iii) Expenses towards the pmhase of vmels, gear and :other:';
machinery required to be imported from abroad. - .

(iv) Miscellaneous expenses incurred in connectmn thh ‘the':
purchase of equipment etc. from abroad wrll be &eblted to’
the Special Fund account ;

: 230 It is envisaged that the U. N Specral Fund wﬁl cbntm«bm.e;
to the extent of $14,09,855. £ . . .oap :

231. It was proposed to execunve the scheme m th 'dxﬂgrent,
phases of five years each; the first phase was expected to i)p qut ted
during 1966-67 and the second phase during 1968-89. “The' Commit-
tee, however, understand that the Project Report is under revision
as per the suggeshon of the Minisiry of Finance (Department of

Economic Affairs) to which it was referred for clearance
Yh

2.32. The Committee wanted to know the year-wxse num})er of
candidates which each State had undertaken to send for, trammg
in these Sub-Stations. In a written note furnished by the mest;y
it has ‘been stated-that no undertaking has 'been given by-the’ States
regarding the actual number of persons they would depute for tram,
ing in these Sub-Stations. owever, if the fishing capacity-has te be
maintained af tlie level progtammed by- the States: in-the various
plans, it will be essentidl G train adequate number of'suitable per-
sons to man their fishing vessels and the supporting organisation.

" 2.33. The Committee desired to know the proc followed hy
the Ministry in asdessing the requirements of the private industry
for various categories of fisheries personnel requiring training in
the Central.Institute of Fisheries Operatives and its Sub-Stations.
The representatives of the Ministry have stated- in evidence, “We
have based our calculations on-200-vessels that would be available
during the Fourth Plan period. Most of them will be put in the
private sector......The calculation was made on the basis thaf if
there were 12 vessels 60 hands would be needed.” As regards the
method of assessment of the requirements, it has been stated in a
note, “The Ministry is fully informed about the requirements of the
private ‘industry as the entrepreneurs have 1o consult the Ministry
on various matters before establishing new fishing enterprises or
undertaking expansion.”
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2.34. The Committee are surprised that no undertaking had beem
given by the State Governments regarding the actual number of per-
sons they would depute for training to the Sub-Stations of the Cen-
tral Institute of Fisheries Operatives. It is also surprising that ne
fimm and reliable assessment had been made with regard to the re-
quirements of the private sector before setting up the Institute and
the Sub-Stations. The Committee need hardly point out that with-
out proper assessment of the number of trainees that were expected
to be trained in the Institute and its Sub-Stations, the hasis of assess-
ment adopted by Government is likely to prove incorrect and may,
therefore, affect the programme of training of the various categories
of personnel. The method adopted in assessing the requirements of
the private industry also appears to the Committee to be a round-
about one. The Ministry should have obtained specific figures from
the associations or representatives of the industry concerned in the

various regions of the country so that an integrated plan for training
could be drawn up and implemented.

C. Facilities at the Training Centres in the States

2.35. It has been stated that ten States have facilities for training
operatives for handling small mechanised boats. The States Train-

ing Centres are, however, not intended for training operatives of
larger vessels,

2.36. The Committee desired to have a note showing the number
of Training Institutes existing in the various States, their intake
capacity and the number of operatives (category-wise) expected to
be trained by them during the Fourth Plan period. The following
information has been furnished by the Ministry:

NI et e AN 13 VR s L e AN

A L g .~

RO .

Sl; States No. of No. of Duration of
NA. training trainees in  training
centres each batch

" Gy e WED  WHR P RA AR WA AR RS TR AR et il WSS ey WUND GBEA S ~oniis NPSED WSEED MNDED CHENND ERNED TS  WERED N - Sy SN W

Q) (2) (3) (4) (s
1. Guyarat . . . 3 90 10 months
(30 each)
2. Mahirashtra . . 5 4 8o
" (20 each) 6 months
3. Mysore . : : . 1 40 6 months
4. Kerala . . : 5 200 38 weeks

A 5o oA ol e
-
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2 ‘ 3 4 5

" 5. Madras . . . : ' 6 180 10 months
B (4 centres 20
each 1 centre

40 and 1
centre 6¢)
6. Goa . I 20 6 months
7. West Bengal . . . 2 30 4 months
‘8. Andhra . G . I 25 6 months
- 9. Orissa . . . . 2 60 10 months
10. Pondicherrv . . . 2 Details not
known
Total 27 725/batch (Pondicherry is not included)

2.37. Asked to state whether there is need to expand the capacity
and facilities of the training centres in the States the Committee
have been informed that there is such a need and the States have
programmes to expand the capacity and facilities at the Fishermen’s
Training Centres, During the course of evidence the representative
of the Ministry has stated that “when we discussed the annual plans
with the States we found that they have always set apart provisions
for improving the facilities in the Training Centres and they keep
on expanding such facilities.”

2.38. It has, however, been added that it would not be economical
for the States to duplicate training facilities for larger vessels which

already exist at the Central Institute of Fisheries Operatives, Erna-
“ kulam. . !

2.39. The Committee note that the duration of the training course
in the various training cemntres under the State Governments varies
from State to State extending from 4 months to 10 months. They
suggest, therefore, that the need for having uniformity in the dura-
tion as well as the courses of training should be emphasised on
various State Governments so as to avoid different levels of efliciency
amongst the personnel trained in different State centres.

2.40. The Committee recommend that the Ministry should review
the position regarding expansion of traming facilities both at the
Fisheries Training Centres in the States and in the Central Insti-
tute of Fisheries Operatives and its Sub-Stations so as to have a
co-ordinated approach in the matter. If the intention of the Min-
istry is that the training facilities for larger vessels should be con-
centrated in the Central Institute and its Sub-Stations, this should
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be clearly pointed out to the State Governments concerned so that
there is no duplication of training facilities. Moreover, keeping in
view the need to train up the personnel estimated to meet the needs
of fisheries development anticipated, the Ministry should carry out
expansion in the training facilities for Fisheries Operatives ensuring
at the same time that the maximum utilisation is made of the exist-
ing facilities in the various centres and the Institute and its Sub-
Stations.

241. The Conmumittee hope that the persons trained in the
Fisheries Training Centres in the States and in the Central Institute
of Fisheries Operatives and its Sub-stations will be gainfully emm-
ployed in the trade in which they have been trained.



CHAPTER 111
ADMISSION, COURSES OF STUDY, ETC.
A. Admission
General Educational qualifications for entering the Institute

3.1. In the Project Report on the establishment of Institute drawn
ap by Mr. Hans Tambs-Lyche, a Norwegian Fisheries Training Ex-
pert, general educational qualifications for entering the Central
Institute of Fisheries Operatives were laid down as follows: —

“As the Operatives Training Institute is going to recruit
students for all parts of the Indian Coasts, it will be
necessary to use English as the main language during the
training, and it is unavoidable that the students must
have a working knowledge of that language. A basic
knowledge of mathematics and science is also very desir-

able.

1t is suggested, that a knowledge of the said subjects equivalent
to the SSLC should be required. It is not necessary
that the students have passed the SSLC examination in
full, if only their knowledge of English is uptd that

standard.

On the other hand, there are very few fishermen who take
their SSL.C and most of those who do, intend to leave
fishing for better paid and socially more esteemed occu-
pations. It is, however, very important that the students
of the Operatives Training Institute should be recruited
from among the fishermen. As far as master fishermen,
engine drivers and gear technicians are concerned, that
would rather be a necessity.

If the minimum qualifications for entering the Operatives
Training Institute could be lowered to an equivalent of
the 8th Standard, it would make it considerably easier
for bonafide fishermen to fulfil the requirement. On the
other hand, it seems to be rather commonly felt that
8th Standard or an equivalent would not be sufficient

for an effective training.

rr..: R RY— " .r - 17
) L T " -~
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It will be proposed to set aside a number of lessons at each of
the courses at the Operatives Training Institute for
general education, upto 150 hours in the 10 months
courses. But that will not be sufficient to bring those

students who needed it up from the 8th Standard to
SSLC level

It seems, therefore, desirable to arrange for preparatory cours-
es. It is difficult to fix the duration for such prepara-
tory courses. But the following could be considered
subject to discussions.

Fishermen, with a background education comparahble to .8th
Standard, and who passes the other qualifications re-
quired for entering the Operatives Training Institute
should pass a 3 months’ intensive training course, mainly

in English, but also including some elementary items of
mathematics and sciences.

These young fishermen would be at least 19-20 years of age,
and they would have some knowledge of English be-
forehand. A three months course may be sufficient to

give them the necwsary working knowledge of the lan-
‘guage,

Such preparatory courses could be arranged by local (Secon-
dary School) authorities or by State Authorities through
the Fishermen Training Centres. At the beginning, how-
ever, it would be better to arrange them at the Opera-
tives Training Institute.

It would be sufficient to hold such courses once a year starting

three monthg before the starting date of the full year’s
(effectively 10 month’s) courses.

All students may not need to follow the preparatory course,
but they should be encouraged to do so. The time used
for it will quite certainly be rewarded by a better effect
of the subsequent vocational training.

For the half-year courses (gear technicians and fish proces-
sors), one should let those students who have a suffi-
cient knowledge of English take the second course each

year (starting 1st of January). If some of them would
have to or would like to follow the preparatory course,
there would be a break of 6 months between the prepa-
ratory course and the main course. That will be a minop
difficuty, and will only concern a few students®™
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32. In a written note furnished to the Committee it has been.
stated that all the candidates on their joining the Central Institute-
of Fisheries Operatives are given a three-month preparatory course-
mainly in English in addition to elementary Mathematics and Science,.

3.3. The Committee are happy to note that the Instituie gives a
three-month preparatory treining to the new entrants, They trust
that this facility will be continued and made a part of the trainihg:
course so that more and more fishermen. can take advantage of the
training imparted at the Institut:.

3.4. The Committee agree with the observations of Mr. Hans
Tambs-Lyche, a Norwegian Fisheries Training Expert, who prepared
the Project Report on the establishment of the Institute that the
students at the Operatives Training Institute should be recruited
from; among the fishermen and as far as Master Fishermen, Engine
Drivers and Gear Technicians are concerned, that would rather be
a necessity. They would urge that while admitting candidates.
preference should be given to young fishermen having background
education upto 8th standard. The States may be requested to give

wide publicity through fisheries schools about the facilities for train-
ing available at the Institute

B. Courses of Study and Syllabus
Courses of Study

3.5. The Committee have been informed that at present the-
following courses are in progress at the Institute: —

Name of the courge Duration of the course-
(1) Fishing Second Hands 15 months.
(2) Engine Drivers | 15 ’s
(3) Gear Technicians | 9
(4) Boat Building Foremen 15
(5) Invessel Trainees ‘ 48 v
(6) Teacher Trainees (Ad-hoc: course) 6 ”

©3.6. It has Leen stated that the Institute has created necessary
faczhtxes for initiating Shore-Mechanics and Radio Telephone Opera-.
tors Courses. The training courses have commenced in January,
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1968. It is proposed to train 10 Shore Mechanics and 10 Radio Tele-
.- phone Operators in each batch initially. This will be ix;rther increas-
. ed suitably in the subsequent years.

3.7. The Committee wanted to know if the State Governments
had communicated their requirements of Shore Mechanics and Radio
Telephone Operators. The Ministry in a written note have stated
that all the maritime states have not yet communicated their firm
requirements.

.‘... «

3.8. While the Committee are glad to note that the Institute has
started training courses for Shore Mechanics and Radio Telephone
Operators, they fail to understand why it could not be possible for
the Institute to ascertain well in advance the firm reqnirements for
such personnel from the States before finalising arrangements for
starting the courses. They hope that the Institute would ensure
that the intake capacity for these two categories of personnel is

fully utilised.

Relaxation of Rules and Regulations Applicable to Motorised
Fishing Vessels, 1959.

3.9. It has been stated that after dcquiring sufficient sea time
and obtaining the Fishing Mate Certificate a Fishing Second Hand
becomes eligible for the Skipper Competency Certificate.

3.10. According to Section 76(4) of the Merchant Shipping Act,
1958, any Skipper. who is going to take a fishing vessel of 25 tons
.-or more to sea, must carry a certificate. If the vessel is aboye 50
tons, it should in addition to the Skipper, be manned by a certificated
Second Hand.

3.11. In this connection it had been suggested by the Fisheries
Enquiry Committee on Rules and Regulations Applicable to Moto-
rised Fishing Ves:els, 1959, that the limits of 25.and 50 tons men-
tioned above, should be altered to 50 and 100 tons respectively, when
fishing vessels are considered.

3.12. Asked to state whether the Ministry of Transport had
accepted the suggestion, the Committee have been informed that, “the
Ministry of Transport has suggested that no modifications need be
made to the rules at this stage. Relaxations will, however, be con-
sidered if any difficulties are experienced and exemption granted in
suitable cases.”

3.13. The Committee also wanted to know the grounds on which
such relaxation w=s sought and what would be the effect on general
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-fficiency. It has been stated that the grounds on which such re-
laxation was sought was to reduce man-power requirement- per
vessel and consequent economy in operational expenditure; and it
was not expected that there would be any effect on general effix
‘ciency.

3.14. The Committee have also been informed that the Mercan-
tile Marine Department has recognised the Sea-Service Training
given by the Institute to its trainees as sufficient to enable them to
become Skippers and Fishing Second Hands. In token of this recog-
nition they have allowed a remission of sea-time of 9 months against
the time spent by the candidates in the Institute.

3.15. No sea-time training is, however, given to Skippers as they
have to earn the qualifying sea-time by working on the fishing
vessels.

3.16. The Commijittee note that the Ministry of Transport has mot
accepted the suggestion with regard to modifications in the Rules
and Regulations Applicable to Motorised Fishing Vessels, 1959 on
the ground that “relaxations will, however, be considered if any
difficulties are experienced and exemption granted in suitable
cases.” The Committee do not kmow whether the skippers and
owners of vessels concerned are aware of the decision of the Min-
istry of Transport as otherwise it is unlikely that they will seek
relaxation. . v, e

‘Teachers Training Courses

3.17. The Teachers Training Course started in’ April, 1967 was
only on an ad hoc basis. Only 3 trainees who have already under-
gone Gear Technicians Course were trained as teachers at the special
request of the concerned State Governments. The training Ppro-
gramme has not yet been placed on a permanent basis. Each year
about 10 teachers are likely to be trained.

3.18. The Teachers Training Course conducted by the Institute
is meant for training teachers for State Fishermen’s Training orga-
nisations and aims at strengthening their knowledge in fishing,
marine engineering and also in principles of teaching, organisation
of fishing centres, preparation of syllabii etc.

3.19. It has been further stated that the training course of 9
months duration is considered sufficient to adequately equip the
teachers because only candidates who have knowledge of the sub-
ject but who have to be equipped for teaching wil] be admitted.
The Scheme is, however, proposed to be reviewed after a suitable
interval.
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3.20. The Committee desired to know whether the Institute-
ascertained the requirements of the teachers from the States to be
trained in the Institute during each year, and if so, the break up
State-wise. The Committee has been informed in a written note
that the States have been consulted. The need for creating a good
band of trained instructors has been recognised by all the States.

No statistics about the requirements of teachers have been pub--
lished.

3.21. The Commiittee are surprised that no specific requirements.
of the teachers from the States to be trained in the Institute during
each year appears to have been ascertained. On the other hand
when the course was started in April, 1967 on an ad hoc basis, only
3 trainees were trained as teachers at the special request of the
concerned State Governments. In these circumgtances the Commit-
tee are doubtful whether it will be possible for the Institute to have
even 10 candidates for the Teachers Training Course. They would
like this matter to be specifically taken up with the State Govern-
ments and thereafter a review of the scheme made in order to see:
if it would be worthwhile to continue the conurse,

Syllabus

3.22. In the Project Report on the establishment of the Institute
drawn up by Mr. Hans Tambs—Lyche, a Norwegian Fisheries Train-
ing Expert an outline of curriculum for the different courses to be
undertaken by the Institute has been given as follows:—

The Master Fishermen’s Course.—"“There will be no need of
differentiating between the education of fishing Skippers
and Master Fishermen. Their position on board a fishing
vessel will be different, but they should know each other’s
work and should be able to step in for each other. Such
students who will pass their examinations as second hands-
before they can get their certificate, may do their subse-
quent sea-service as master fishermen one board a fishing
vesse]l of the required size manned by a certified skipper.

“As ‘Skipper of a fishing vessel’ has its exact meaning accord-
ing to the Merchant Shipping Act, 1958, ‘Section 78(1)’
and as the course at the Operatives Training Institute
would lead to an examination for ‘Second hand of a fishing
vessel’, it is better to call the course ‘the master Fisher-
men’s course’, to avoid misunderstandings.
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“The main points in the training of Master Fishermen would

1.

2.

® N @

9.
10.

be:

Navigation, so as to be able to sit for an examination for
second hands of a fishing vessel (seamanship included).

-Elementary knowledge of boat building of marine engines

and of other mechanical installations of board fishing
vessels.

. Use and maintenance of echo-sounders and radio telephones

to an extent necessary for efficient operating of such
instruments,

Elementary knowledge of the life history and behaviour

of the fishes crustaceans and molluscs most commonly
fished.

Gear construction, operation, maintenance and repair,
“Strategy of fishing”.
Handling of fish in order to prevent spoilage.

General education in english, marine laws and fisheries
administration.

Book-keeping and accounting.
First aid and hygienics.

“The course is intended to last for one full school-year. Allow-

ing for public holidays, vacations and examination time,
that would mean about 10 months of effective training.
With 36 lessons (school hours) in a week, on the whole
1440-1580 school hours will be available,

Course for engine drivers and shore mechanics.—“The require-

ments for engine drivers and engineers certificate now in
force, include sea-service on board vessels with an engine
of 170 HP.or more. Such requirements cannot be ful-
filled by fishermen, nor should they be necessary for the
sake of safety. Now regulations are under consideration
by the marine authorities and a detailed plan for the edu-
cation of the engine drivers cannot be laid down before
those new regulations are made known,

“In any case, those who seek admission to the engine drivers

course, should have some sea experience. It would be
desirable if they had some experience either as greasers
or helpers on board bigger fishing vessels but the small
number of such vessels in Indian waters kept in mind,
that may for the present not be possible. It should there-
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fore be considered if they could be allowed to pass their-
examination at the end of the course, while they would.
get the Certificate when the sea-service is documented..
Again it could be a condition for such students, that they-
passed their subsequent sea-service on board fishing ves-
sels, which would give some assurance that they will
remain in the fishing fleet.

“Such a scheme would make it possible to give preference to-
candidates who have some experience from motor vessels.
after having passed a Fishermen. Training Centre, pro-
vided they have the necessary educational background.

“Some workshop service would have been useful even for
students who aim to become sea-going engine drivers. But
for the present it would be difficult to require it. Stud--
ents with workshop experience in addition to a training
centre and subsequent sea-service should however, be
given preference.

“As to shore mechanics, a workshop service of at least three
years duration (in any mechanical workshop) should be-
required.

“Training of engine drivers and shore mechanics could be
 glven in the same course for most of the time, but some
~ differentiation would be necessary.

“At a later date, the two courses may be separated, which
would mean that double workshop-space and -equipment
is needed.

“For both groups of students, a considerable part of the school-
time should be used for practical training in the schools
. mechanical workshop, to ensure that the trainees will be-
able to use properly all sorts of metal-working hand-tools.-
and some sorts of simple power-tools as well. Within a
course of 10 months duration, about § months should be-
used in the workshop for general ; mechamcal training. An
experienced teacher would be able to give personal con--
duct to each of the trainees so their workshop-hours would-
| give as efficient training as Mble thexr future work:
. “ﬁk& into eomideration -

"fl‘he curr!culum ior angmednvem should m.clude

’leorkshoptrammg

2. Corstruction, running andmdmmmo!theenginesim
common use on board fishing vessels.
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3. The use of electricity on board fishing vessels.

4. Construction, use and maintenance of aumhary mechanical.
equipment on board fishing vessels (winches gurdies
etc.)

5. Installation of engines and auxiliary eguipment in fishing

vessels.
v

6. Elements of technical drawing a;ld ékétcﬁing.
7. Genera] education in Eunglish (and scme book-keeping).
8. Flrst aid and hygxemcs

o'c

“Shore meehamcs mtendmg to werk in re; airshops for ﬁshmg
boat engines and equipment, may need a little more book-
_ keeping, and their practical workshop-work could be-
“guided: along somewhat other lines than the engine”

elri\rers : Vo *.:’" A P AN ';
“Thegeouxse is intended to. last for -one, full sc.@ool-year (10
months effective training, or 1440-1580 schapl-hours).

- Coyrse for boat-building foremen,—"The boat budders course-

.t the Operatives Training Inshtqta ,:,hou.LQ aim at the

-.»training of operatives on Yaeeioreman level, The students

must be trained carpenters preferably thh experience

from. boat-building yards, before. they.eniar. the course.

The educational background should be.the same as for
students at the other courses.

* “Dunng the course, the students should build a complete-
. , . boat from pianning to outfitting and msttma‘ﬂori of enginé’
L With a group of 12 students a boat’ df ‘4Bt 30 feet size
" could be built in 6 months, even if some delay is allowe1d
for owing to instruction purposes. ,Insullatxon of efigine
and which should be timed, to be dﬁﬁe i “collaboration
with those students from the mechanics courké who will
take up work at repair workshops.
In addmon the follewxhg curricuium s sugg&ted’“

| BE0

( 1) Drawmg and blue-pnnt readmg
(2) Txmber selectmg and txmber seasonmg

- (3) Operation . of powered and uqmwe"ed wood-wm,;kmgi
machinery.
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(4) Practical construction methods.
(5) Mold loft work.

(6) Installation of engine and mechanical accessories.
(7) Book-keeping and cost calculation.

(8) General education in English, calculation and rhysics (a

few lessons on ship-worms, dry-rot and other damages
included).

(9) First aid and hygiexﬁcs.

“The entire course would require a full school-year (10 month’s
effective training. or 1440—1580 school-hours).

“It has been pointed out, that there is also a need for an advanced
course in boat building and design. It would be better, however,
to start with the building up of a foremen's course at the Opera-
tives Training Institute. When the staff has got some ‘experience
and a number of students have been trained on the foreman

~ level, one could add a more advanced course, which may be

 attended by some of the candidates from the foremen’s course
and by others having the necessary qualifications. If ¥xperience
should show, however, that they would require a considerably
more advanced educational background than the other courses at
the Operatives Training Institute, one should consider the possi-
bility of transferring them to a technological college or a univer-
sity where naval architects are trained.”

“It has also been pointed to the need of training some fisheries offi-
cers who would be in charge of the Craft and Tackle Develop-
‘ment Programme of the different States and of the Government

- of India. ‘'The training of such persons would, however, rather
be the responsibility of the Central Institute of Fisheries Educa-
- tion in Bombay.”

Course for gear technicians.-—‘A gear technician will be an actual
operative for design and construction of different gear. He would
also be responsible for maintenance and repair of gear at the
shore establishment of one or more fishing vessels.”

“*Some gear tedmicians could also be employed as ambulatory ins-
tructors, who would go to the different fishing villages giving
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elementary instruction in maintenance, repair and improvement
of local types of gear. His activity could be of great importance,
because he would form a personal contact between the fisheries
administration and the minor fishing societies. He should there-
fore got sdme training for such work as well,

“It will be difficult to require other preliminary training than the
experience the student will have had as a fisherman. Such expe-
rience is, however of great importance. Preference should be
given to those who have passed a fishermen training centre. The
educational background ought to be the same as for the other

courses.

“The outline ef the curriculum could be as follows:

. Materials of fishing gear, natural and man-made fibres.
. Drawing and reading of gear sketches,
. Net making and mending.

1
2
3
4,
9
6
7

The gear in common use in Indian Fisheries.

. Making of compound gear (trawels).
. Operating of fishing gear-theory and sea practice.

. General education, english, book-keeping and some calcula-

tion.

Extension matters: A survey of Indian Fisheries and trends
in their development. Fisheries administration (short
survey only) and co-operation principles.

“The course will require half a school-year or 5 months affective
training. 720 to 790 schaol-hours wil] be available.

“For such students, who have not passed a Fishermen Training Cen-
tre, a pre-course examination should be arranged, to secure that
they have the necessary knowledge of fisheries matters.”

3:23. Details of courses and major subjects tought at the Central
Institute of Fisherings Operatives, Ernaculam are given below: —
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3.24. The Committee have been informed that the syllabii for the
various courses were drawn up on the basis of the broad details
of instructions suggested in the Project Report. The State Directors
of Fisheries were consulted before the syllabii were finalised.
Detailed consultations were also held with the Mercantile Marine
Department. The present syllabii were drawn up in 1964 and have
not been reviewed since then.

3.25. The Committee wanted to know whether there is any
udvisory board or syllabii committee for recommending the syllabii
for the various courses run at the Institute. It has been stated that
the question of setting up a syllabus committee has not been con-
sidered and specific need for this has not been felt.

3.26. The Committee note that the present syllabii for various
courses conducted at the Institute were drawn up in 1964. They
would suggest that the syllabii may be reviewed periodically in the
light of the experience gained. The first such review may be con-
ducted in 1969 and thereafter on a quinquennial basis.

3.27. The Committee would also suggest that this review may be
undertaken by a Study Team which should include representatives
of State Governments, the Mercantile Marine Department, the

Industry and other interests engaged in the development of fishery
industry.

C. Intake Capacity

3.28. The following statement gives the intake capacity in

different courses and the extent to which it has been utilised since
the inception of the Institute:

- . b . e B« TR A AN ik 7 ¢ N

Capacity  Actual

No. of
persons
o trained
1. Fishing Second Hands
1964-65 . . . 40 28 This course Com-
menced  during
1964.
1965-66 . . . 40 31
1966-67 . . . 40 23
2. Engine Drivers
1964-63 . . 16 -Jo-

. 40
l%S"“ . . . 40 36
1966-67 40

Y 1 g MR,
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Actual No. of
Copacity persons trained

3. Gear Technicians

1966-67 : . . 20 19 This course com-
1967-68 . . . 20 10 menced in 1966.

4. Boat Building Foremen
1966-67 . . . 20 I1 -do-

3.29. The following statement gives the number of applications
received so far for Master Fishermen, Engine Drivers, Gear Techni-
cians and Boat Building Foremen courses at the Central Institute
of Fisheries Operatives, Ernakulam and the number of candidates
actually admitted:

i o —— ot s & e e — s Smw—— -

Private Fish- Coop. Govt. Fish- Total No.

candi-. ing In- Society Deptis. eries admitted
dates  dustry Corpn.
Master Fishermen é .

Course . . . 104 6 1 90 .o 201 82
Engine Drivers’ Course . 40 3 2 .62 .. 107 74
Gear Technicians’

Course . . . 36 .. .o 47 1 84 37
Boat Building Foremen ?

Course . . . 24 .. .. 11 .o 35 11

e - wMeera o

3.30. Another statement showing the State-wise number of
trainees who have undergone training in the Institute is given at
Appendix 1.

3.31. From the statement it appears that not all the States have
sent trainees for the six categories of courses conducted by the
Institute. The position is particularly unsatisfactory in regard to
Goa, Mysore, Orissa and West Bengal which did not send any trainee
during 1966-67 for Fishing Second Hands Course and the Engine
Drivers Course. The position is also unsatisfactory in regard to the
trainees for In-vessel Training Course and Boat Building Foremen
Course which were started by the Institute during 1965-66 and 1966-87

respectively.
3.32. Explaining the reasons for some States not sending any

candidates and also for under-utilisation of the intake capacity the
representative of the Ministry has stated during evidence.
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3.33. “...we found that the seats in the Institute were not being
fully utxlised, or unequal utilisation was being made by different
States. To a certain extemt it is due to the fact that the inland
States are not interested in the marine institute and they naturally
keep out. All the marine States have been interested in this......
So far West Bengal is concerned, they do not have any marine
fishing. They made an experiment, which was not very successful.
Afier that they had not tried fishing with larger vessels. Goa also
does not have large vessels, although quite a lot of fishing with
mechanised boats is done. But the training given in this Institute
is for operatives of larger vessels. Those States which have a fair
number of large vessels only are more interested........ So far as
Madras is concerned, they have been training in-service personnel.
Because they wanted the training of other personnel in next batches,
there is a shortfall....... Mysore had deputed some persons in the
first courgse and for the next two courses they have not sent any.
We have discussed this with the Director of Fisheries and for the
next course which is commencing in January, I expect they will be
sending the full quota...... ”,

ZB: e Committee are unhappy to note that the intake capacity
for various courses conducted at the Institute has not been fully
atilised ever since the inception of the Institute. Considering the
Awesent reauirements of fisheries personnel for the developmentnl
activities of the fisherv industry the Committee cannot over-
cmphasise the need for fuller utilisation of the capacity. They
suggest the Ministry may examine this matter alongwith their pro-
posals for setting up additional training units and for strongthening
the Central Institute of Fisheries Operatives, Ernakulam and take
suitable remedial measures in consultation with the Staie Govern-
ments and the fishery industry.

D. Teacher-Student Ratio

3.35. It has been stated that the following teacher-student ratio
obtains at the Institute:

Fishing Second-Hand Teacher-Student ratio 1:12
Engine Drivers Course -do- 1:12
Boat Buijlding Foremen -do- 1:11
Gear Techniclans -do- 1:10
Invessel Trainees -do- 1:8

3.38 The Committee have been informed that the sbove ratio
does not Include the work-load due to the Ad-Hoc Teacher Trainees
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‘eourse and the Ad-Hoc courses for F.A.O. Fellowship holders {n
Fishing Second Hands course and Gear Technicians course.

3.37. It has been stated that the above teacher-student ratio is
rather very high on the students’ side and it will be optimum if the
ratio is brought to 1:6, because the training has to be given to the
individual and mot to the class, i.e, the teacher has to pay individual
attention to each trainee because of the nature of the subject and
due to the fact that the trainees have different educational and pro-
fessional background. However, by the appointment of new Instruc-
tors the ratio will be brought to 1:7 with which the training pre-
gramme can be managed for the present.

3.38. Asked to state whether the Ministry had conducted any re-
view of the workload of the Institute, keeping in view the number
of additional courses that are likely to be started and the additional
number of the students that would be joining the Institute, the Com-
mittee have been informed that such a review was conducted. Based
on these work studies, additional teaching and supporting staff have
been sanctioned.

3.39. It has also been stated that with the present sanctioned
strength. the teacher-student ratio works out to 1:7, which is con-

sidered to be satisfactory.

340. The Comnmjittee note that the present teacher-stwdemt ratio
in the Institute is satisfactory. This should be maintained.

E. Cost Per Trainee

3.41. The Committee have been informed in a written note that
the cost per trainee during the training period works out to Rs. 3690
for 12 months.

3.42. Expenditure to the Institute per trainee is the same for
private and Government sponsored trainees.

343. The Committee wanted to kmow whether the Ministry had
worked out any formula to determine the cost of training per stu-
dent in the Institute. It has been stated that no formula as such has
been worked out. The total expenditure in a budget year, interest
on the value of the capital equipment and depreciation of machinery
and vessels are to be considered for arriving at the total expenditure
incurred by the Institute on each trainee for the period of assess-
ment. '

?.44. It has, however, been stated that considering the fact that
frainees have to be trained at sea and on shore in subjects like Navi-



A
34

, ' §
gation and seamanship, Marine Engineering, use of _Electronic equip-
ment for fish-finding and communication, gear-making, all of which
require operation of fishing vessels and other machinery. the cost per

trainee Is reasonable.

 345. While agreeing that in view of the specialised nature of
training and equipment etc. the cost per student may not be n.:onsi-
dered very high, the Committee would like to point out that if the
training capacity at the Institute is fully utilised the cost per trainee
can be further reduced. They would also urge the Ministry to work
out a formula for determining the cost of training per trainee at the
Institute.

F. Stipends

3.46. It has been stated that tuition and accommodation are free.
No charge is collected for the water and electricity supplied. A
private trainee has to spend about Rs. 60 p.m. towards messing ex-
penses and another Rs. 40 p.m. for other expenses. In all, a private
trainee has to spend about Rs. 1200 per year on his food and other
miscellaneous expenditure. In addition to this, Rs. 100 will have to
be spent by himy on study tours for the entire training period.

3.47. The Committee have been informed that the private candi-
dates are not normally given any stipends or scholarships, by the
Central Government or the State Governments, except in the case
of Scheduled Caste candidates sponsored by the Kerala and Mysore
States, whose stipends are borne by the State Governments. The
Ministry have recently sanctioned 15 stipends in various courses for
deserving candidates intended to be employed in the fishing vessels
of the Central Government Institutions.

3.48. It has been further stated that the rate of stipend of Rs. 100
per month was fixed in 1963. The stipends are given by the sponsor-
ing States. Any review would have to be done in consultation with
the States, but in view of rising cost it is proposed to initiate a review.

349. The Committee trust the position will be reviewed in the
near future in comsultation with States as the rate of stipends was
fixed long ago and needs revision in view of the rising cost of living
prevailing in the country.

G. Training Vessels

3.50. In the Project Report on the establishment of the Institute
it has been pointed out that:

“It would be an advantage, if some of the instructions could
be given on board vessels of different sizes. But such
vessels are very expensive to build, and once they have
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been built, they should be used throughout the season. it
would not be possible for the Operatives Training Insti-
tute to use the vessels continually, and it would not be a
good solution to let it have a fleet of up to four vessels of
different sizes for training purposes. Each course will
need relatively few days at sea.

There are, however, stationed in Cochin and Ernakulam ves-
sels of different sizes belonging to the Government of
India institutions, Kerala State institutions and to the
Indo-Norwegian Project. The Operatives Training Insti-
tute authorities should at an early date take up negotia-
tions with those institutions in order to be able to lend
vessels of different sizes and with different equipment for
the number of days required. It is essential that the
School’s budget should make such lending possible to the
extent needed for efficient training. Even with a very
copious sum available for such purposes thc necessary
sea-training will be considerably cheaper—and at the
same time more efficient—than if the Operatives Training
Institute should have its own fleet. One should also re-
member that fishing vessels during the years will get new
and more modern equipment. That is a development
which a school for financial reasons would find difficult
to follow up. Sea training during the courses should al-
ways take place on board vessels with the most modern

equipment.”

3.51. The Committee have been informed in a written note that
the Institute has at present three old vessels one of 50 ft. and two of
34 ft. each. The vessels at present conduct regular fishing operation
with batches of trainees on board for the purpose of imparting prac-
tical training on the different aspects.

3.52. It is proposed to acquire two more Swedish fishing vessels

of 93 ft. in length. They are expected to be available by August/Sep-
tember, 1968.

~ 3.503. Asked to state why it is necessary for the Institute to have
additional vessels of its own when there are vessels available with
the State Fisheries Departments, the Committee have been informed
that the vessels have to be above 25 tonnes and specially equipped
for training in all principal methods of fishing, fish finding naviga-
tion and seamanship. Such vessels are not available with the State



Fisheries Departments. The vessels are intensively used and it
would not be practicable to depend on vessels from other sources
which would be having their own functions.

3.54. Asked to state the justification for providing two new ves-
sels to the Institute when there are several vessels with the Deep
Sea Fishing Organisation the Indo-Norwegian Project it has been
added that the two new Swedish vessels have been specially equip-
ped for training purposes so that efficient training can be given.
None of the vessels now available is equipped for this purpose. They
are only exploratory fishing vessels conducting a particular type of
fishing. The number of vessels available in the Deep Sea Fishing
Organisation meets the need for survey. They cannot, therefore, be
transferred from survey work to the Training Institute.

3.65. The Comimittee also wanted to know the dates of acquisi-
tion of the existing three vessels of the Institute and the period for
which they were operated. In a written note it has been stated that
the three vessels were acquired on the following dates:

Name of the Date ofA
Vessel acquisition
M.F.V. Bangada . 1.1.1966
M.F.V. Tarpon |

M.F.V. Samudra | . 11.4.1967.

3.56. About the period during which the vessels were operated
it has been stated that after the M.F.V. Bangada was taken over
from the Deep Sea Fishing Organisation, it was modified and
equipped for training purposes and it was put into operation in the
same month. The vessel operated for training purposes during the
months of February, March and April 1966. |

3.57. The operations were suspended in May, 1966 and the vessel
was slipped for major repairs. The repairs were recommended and
supervised by the Engineer Ship Surveyor of the Mercantile
Marine Department and the repairs were completed on 2nd August,
1967 and the vessel will soon be starting fishing operations.

3.58. Samudra and Tarpon were taken over on 11th April 1067
and operated as below till 16th June, 1967.

April 1967—19 days of operation ) trai
May 1967—31 days of operation For ing

June 1967—13 days of operation | Pt
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3.59. While agreeing that the Institute needs vessels equipped with
special type of equipment required for training in all principal
methods of fishing, fish finding, navigation and,'seamatiship, the Com-
mittee are not convinced of the need to acquire new vessels exclu-
sively for the Institute. The Committee are of the view .that
arrangements could have been made with the State Governments
and other fisheries institutions for fitting their vessels with the
required type of equipment when required. They suggest that future
requirements of vessels for this Institute as also for other fisheries
institutions of the Government of India should be carefully examined
in order to aveid large-scale expenditure, wherever feasible.
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CHAPTER 1V
ADMINISTRATION

A. Assessment of Staff Strength

4.1. The following statement gives the total number of sanctioned
posts (gazetted and non-gazetted) and the number of posts lying

vacant as on 18th September, 1967:

S.
No.

>N -

- >
2w WV =3

PU
O W

17.

18.

Name of the posts

O W PO RNA &l N -

Gagetted
Director

Chief Instructors
Instructors

Administrative Officer

Non-Gagetted

Assistant Instructors .

Senior Elactrician

Technical Assistants .

Drsughtsman .
Wireless Operetor
Artist Photogrepher
Librarian .

Fitter

Welder

Tumer .
Blacksmith

Junior Ceretaker
Driver .

Bus Driver
Electricisn

Carpenter
Ministerial

Head Clerk
Accountent

No. of No. of
sanctioned vacant
posts posts
I Nil
2 2
7 3
I I
5 2
I I
8 Nil
2 Nil
I 1
I  {
I I
2 1
1
I 1
1 I
1 1
Nil
1 Nil
I Nil
1 Nil
1 Nil
Nil




S. Name of the Posts No. of No. of
No. sanctioned  vacant
pos*s posts
19. Senior Clerk I Y
20. Stenographer 2 1
21. Storekeeper | Nil
22. Cashier I Nil
23. Junior Clerks 4 Nil
Floating Staff
24 Bosum Certified 3 Nil
25. Engine Drivers (Class I) I Nil
26. Engine Drivers (Class 11) 3 Nil
27. Jumior Deckhands It Nil
28. Cooks 3 Nil
Class 1V
29. Net-mender:” 3 3
30. Bus Cleaner 1 Nil
31. Attenders . 5
32. Peons 3 Nil
33. Watchman 3 Nil
34. Cook 1 Nil
35. Seavenger I I
36. Masalchi . I I
37. In-vessel Trainees 20 5
ToTAL 110 30

to be as under:

“Twenty-three posts were created with effect from 1st June,
1967. The posts of 2 Chief Instructors have been advertis-
ed by the Union Public Service Commission. Recruit-
ment rules for 3 class I posts and one class II posts have
been finalised and a requisition is being sent to the Union
Public Service Commission shortly. Recruitment rules
for other posts are under finalisation.

The post of Administrative Officer became vacant with effect
from 5th July, 1967. The post has been advertised by the
Union Public Service Commission and recruitment is

v e

et on

4.2. Reasons for not filling up the vacant posts have been stated

————



40

being finalised. The post of Assistant Instructor (Boat
Building) was advertised by the Union Public Service
Commission twice but the response was poor. The Union

Public Service Commission has suggested alternate recom-
mendations.”

43. With regard to the present position in respect of six posts
of gazetted Officers (Chief Instructors 2, Instructors 3, and Adminis-
trative Officer 1), which were lying vacant as on 18th September,
1967, the Committee have been informed that as on 16th December,
1967 two posts of Chief Instructors have been advertised by the
Union Public Service Commission. For the post of Administrative
Officer, the Union Public Service Commission have recommended a
candidate for appointment. The three posts of Instructors are lying
vacant since 1st June, 1967. As regards 24 non-gazetted posts which
were lying vacant as on 18th September, 1967 and out of which 20
posts were created on 1st June, 1967, the Committee have been
informed that the posts have since been cleared for recruitment
through Surplus Cell and requisitions have been sent to the Employ-
ment Exchanges. It has also been stated that one post of Assistant
Instructor (Boat Building) is vacant. Now the Union Public Service
Commission have recommended training of a suitable hand for this
post as they were not able to recommend a qualified candidate.

44. The Committee have also been informed that the Director
of the Institute had suggested enhancement of pay-scales so as to
attract suitable candidates. This has, however, not been accepted
for the present in view of the ban on revision of scales.

Recruitment Rules

45. The Committee have been informed that the rules for the re-
cruitment and promotion of majority of Class I and Class.IT pasts have
been finalised and recruitments are being made on the basis of these
rules. For posts created in June, 1967, the rules have been finalised
for the Chief Instructors’ posts. Rules for other posts are being
finalised in consultation with the Union Public Service Cemmission/
Ministry of Home Affairs etc.

46. 1t has also been stated that Class 1 and Class IT staff are
_recruited through the Union Public Service Commission.

Pay-Scales

47 The Committee have been informed that the pay-scales of
teaching staft at the Central Institute of Fisheries Operatives,
Ernakulam are on Class 1 Senior and Jumior scales. Assistant In-
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structors are’on Class I non-gazetted scales. The pattern is broadly
similar to that obtaining in other Central Government Training
Institutions. The scales in the Central Institute of Fisheries Educa-
tion, Bombay, and the Central Inland Fisheries Research Institute,
Barrackpore, are, however, scientific scales while the scales sanction-
ed for the Central Institute of Fisheries Operatives are non-scientific
scales. .

4.8. The Committee are glad to note that rules for the recruit-
ment and promotion of majerity of Class I and Class II posts have
been finalised and rules for othe:- posts are being finalised in con-
sultation with the Union Public Servicd Commissien/Ministry of
Home Affairs etc. They trust that the rules relating to the other
posts will be finalised without delay and it will be possible for the
organisation to recruit suitablc persons and fill up the vacant posts
of gazetted officers early. The Committee further hope that the
non-gazetted posts which have since been cleared for recruitment
will be filled up shortly. The Committee need hardly emphasise
that keeping a large number of posts vacant especially in training
institutes is detrimental to thc interests of the institute itself as the
training programmes is upset thereby delaying the entire training
programme.

4.9. The Committee hope that the suggestion of the Director of
the Institute for the enhancement of pay scales so as to attract suit-
able candidates will be considered at the appropriate time so that
there is no dearth of suitable persons for purposes of imparting
training to the trainees for Fisheries Operatives.

B. Annual Report

4.10. In a written note furnished to the Committee it has been
stated that the Central Institute of Fisheries Operatives, Ernakulam,
does not publish the annual report.

4.11. Since the Central Institute of Fisheries Operatives is the
leading institution for training operatives of :various skills required
by the developing fishery industry of the country, it is desirable
that it should publish its own annual report. The Committee hope
that the Ministry will ensure the publication of an annual report
beginning from the next financial year.

C. Evaluation

4.12. The Committee wanted to know in what way the working
of the Institute could be improved. In a written note furnished by
the Ministry, the Committee have been informed that the Institute
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has been in existence for only four years and certain courses are
still to be started. As such the question of bringing about improve-
ment in the working has not yet arisen.

4.13. The Committee feel that the working of any organisation
or training institute needs to be evaluated at certain intervals. They
suggest that a review of the functioning of the Institute may be made
after the financial year 1968-69. Thereafter an evaluation of the
working of the Institute may be made on a quinquennial basis on
the lines suggested by the Estimates Committee in para 9 of their
76th Report on the Ministry of Food, Agriculture, Community
Development and Cooperation (Department of Agrirulture)—Indian
Agricultural Research Institutc. New Delhi.



CHAPTER V

BUDGET

5.1. The Committee have been informed that an allocation of
Rs. 61 lakhs was made for the Institute for the Third Plan period.
The actual expenditure during the period, however, was only Rs. 440
lakhs, as the Institute was set up late in the Third Plan period and
the land and building were obtained free of cost.

5.2. During the Fourth Plan period a tentative provision of
Rs. 125 lakhs has been made. It has been stated that the provision
should normally be sufficient, although the Institute has to organise

some new courses.

5.3. It is noted that during the year 1966-67 the actual expenditure
under Revenue Account was Rs. 3,03,226 including the debits to the
extent of Rs. 9,273 entered during March 1967 (Final and Sup-
plementary). The budget provision for 1967-68 has been estimated
at Rs. 3,43,000. The chief reasons for increase to the extent of
Rs. 40,000 over the previous vear are stated to be as follows:

“(1) Out of the six sanctioned posts of Gazetted Officers, three
were remaining vacant during the beginning of 1966-67.
Of these vacancies, two were filled during the year and
one was lying vacant throughout 1966-67. All these
vacancies were filled and fully provided for in 1967-68.
The additional provision in this regard amounts to
Rs. 13,000.

(2) Nine additional posts of floating staff were created during
the end of 1966-67 with the transfer of fishing vessels
MPF.V. Bangada in January, 1966. Provision for these
posts amounting to Rs. 22.000 was made m full in the
Budget Estimates of 1967-68.

(3) Enhancement of the rates of D.A. is another factor for the
increase in the Budeget Estimates of 1967-68 over the actuals
of 1966-67, amounting to Rs. 5.000 more in 1987-68 budget
estimate.”

43
3497 (ai) LS—4 -
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5.4. The original budget sanction, final reappropriation and actual
expenditure under capital head for 1966-67 are as follows:—

Original  Reappro- Actual
- Grant priation Expenditure

1. Buildings . . . 20,000 71,000 61,085
2. Other capital expenditure . 300,000 65,100 54.424
- Torm. . . 320,000 1,36,100  1,15,509

The original grant of Rs. 20,000 was made for certain alteration
and rennovation of the existing buildings and also for accepting the
debits on the completed items of work of the prewvious years. This
had to be.augmented as the provision made for the debits: relating
to: the work of earlier years was found inadequate. The savings
‘are due to the non-inclusion of the expenditure pertaining to certain
items of electrical work which was anticipated earlier and provided

Other Cupital Expenditure:

The:original provision of Rs. 3,00,000 was made for the following
items:

e~ v

Rs.
Milling machine . . . . . . 50,000
2. 40° wooden hull .. . . . . . w.  $0,000
3. Fithing vessel . . . . . . . | 2,00,000
ToraL ... . - . .: 3,00,000

5.5. A sum of Rs. 50,000 was provided in the budget under “Capital
Head” for 1866-67 for the purchase of a Milling Machine. But the
provision was.not utilised with a view to economise expenditure on
the Capital Equipment and efforts were made to buy a Milling Attach-
ment instead of a complete machine.

5.6. The Milling Machine has, however, not yet been provided.
A Milling Attachment to the existing Lathe will be procured.

57. As regards the wooden hull, it has been stated that order
has bpen placed with M/s. Brunton and Co., Engineers Ltd., Cochin

byﬂ!emrmtorfmeralofSuppUesandehemma a
40° wooden hull. T
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5.8. The acquisition of a new fishing vessel for which Rs. 2,00,000
was provided was put off as two more old vessels were made avail-
able by transfer from the Offshore Fishing Organisation. The provi-
sion was, therefore, not utilised as a measure of economy.

5.9. The reappropriation of Rs. 65,100 was made for the payment
of one Asok Leyland chassis purchased, for the-.eost of bus beody
building and the price of one wood working lathe. Out of the abeve
provisions the amount set apart for the bus body building could
not be utilised as the work was not completed before 31st Mareh,
1967. This accounts for a saving of Rs, 10,676.

5.10. A provision of Rs. 28,74,000 has been made under Capital
Account for the year 1967-68. Main heads of expenditure are as
follows: |

1. Buildings 5 . Rs. 40,000 Provided for repairs .and
renovation of

buildings and those to

be acquired in Madras.
2. Other Capital Rs 28,34,000 The -provision includes
'Expenditure Rs. 26 lakhs for the

purchase of 2 fishing -
vessels. The remaining
amount of ‘Rs. 2,34,000
is for the -purchase of

milling , band,
‘saw machmc bont bmld-

lng qu t, eqmp"
ment for fishing vessels

etC.

5.11. Reason for increase m provision for 1967-68 as compared to
1966-67 is on account of a provision of Rs. 26 lakhs made for the
acquisition of two Swedish fishing vessels proposed to be purechased
during the year.

5.12. The Committee note that year after year there have been
large savings. They also note that in 1966-67 the :acquisition of a
new fishing vessel was put off and the two Swedish vessels for which
provision of Rs. 26 lakhs was made in the Capital Account for the
year 1867-68 are likely to be received only in AnMSeptember 1968.
This clearly indicates lack of advance planning. ‘The Committee
would stress the meed for a more realistic financial planning so ﬂlat
disproportionate savings are avoided in future.

New DELHI; - 'P. VENKATASUBBAIAH,
March 23..1968. : Chairman,
Chaitra 3, 1890 (Saka) Estimates Committee.
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APPENDIX 11

Summary of Recommendations/Conclusions contained in the Report

S. Reference to Summary of Recommendations Conclusions
No. Para No. of
the Report
(1) (2) (3 N
1. 1.9 The Committee note that the Central Institute

of Fisheries Operatives has been set up to pro-
vide institutional training to .operatives at vari-
ous levels of skills in fishing, navigation, boat-
building, marine engineering, etc. The Com-
mittee %xope that the Institute when fully deve-
loped would be in a position to satisfy the grow-
ing demands of various categories of operatives
required for the fishery industry in the coming
years. The Committee would stress the need for
maintaining close coordination with the Central
Institute of Fisheries Eduaction at Bombay
which gives composite training to administrative
personnel of higher categories in a large number
of flelds pertaining to fisheries. These two In-
stitutes as well as the State Training Institutes
should be in a position to meet the manpower
requirements of the developing fishery industry.

2. 2.19 The Estimates Committee note that the Com-
mittee on Fisheries Education had given the re-
vised assessment of technical personnel for fish-
eries required to be trained by 1966 in its report
published in August, 1959. As against 150 Skip-
pers, Master Fishermen, Mates, etc. for large and
medium vessels, 50 Gear Technicians and 100
Engine Drivers, the Institute could train only
59 Fishing Mates, 49 Engine Drivers and 19 Gear
Technicians by the end of the Third Five Year
Plan period. The Committee feel that had the
Government acted promptly to set up the Cen-
tral Institute of Fisheries Operatives on the
basis of the recommendation made by the Com-
mittee on Fisheries Edueation in 1959, facilities
could have. been created much earlier for im-
parting training to the various categories .of
technical personnel required for fisheries deve.-
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(2)

(3)
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2.20

2.21

2-34

lopment. As matters stand, the Institute was
set up in 1863 ang.is confranted with a big gap
between the requirement and the availability of
technical personnel. An all-out effort has, there-
fore, to. be made to bridge this gap so that the
fisheries development plang are not hampered.

The Committee note that 500 Boat-Building
Foremen, 100 Teacher Trainees and 250 Shore
Mechanics would be required by 1970-71 but the
Institute would not be in a position to meet this
requirement in full even after creating addition-
al facilities by way of new Sub-Stations. They
are also unhappy to note that this Institute
would not be able to train any Marine Engineers
even by 1970-71 although 50 Marine Engineers
would, according to the Ministry, be required
by then. The Committee however, are glad to
note that the target for training Skippers,
Engine Drivers (Class 1) and Radio Telephone
Operators would be exceeded by 1970-71 after
additional training facilities are created by that
time.

The Committee would suggest that a more
realistic assessment of the training requirements
of the various categories of technical personnel
required during the next five years be made and
a phased programme drawn up for augmenting
the training facilities in the Institute as well as
in the Sub-Stations which are proposed to be set
up, so that there is no further shortfal] in the
x;;mber of trained persomnel by the end of 1972-

The Committee are surprised that no under-
taking had been given by the State Governments
regarding the actual number of persons they
would depute for training to the Sub-Stations of
the Central Institute of Fisheries Operatives. It
is also surprising that no firm and reliable assess-
ment had been made with regard to the re-
quirements of the private sector before setting
up the Institute and the Sub-Stations. The
Committee need hardly point out that without
proper assessment of the mumber of frainees
that were expected to be trained in the Insti-
tute and its Sub-Stations, the basis of assess-
ment adopted by Government is likely to prove
incorrect and may, therefore, affect the program-
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me of training of the various categories of per-
sonnel. The method adopted in assessing the
requirements of the private industry also ap-
ars to the Committee to be a roundabout one.
e Ministry should have obtained specific
figures from the associations or representatives
of the industry concerned in the various regions
of the country so that an integrated plan for
training could be drawn up and implemented.

The Committee note that the duration of the
training course in the various training centres
under the State Governments varies from State
to State extending from 4 months to 10 months.
They suggest, therefore, that the need for hav-
ing uniformity in the duration as well as the
courses of training should be emphasised on
various State Governments so as to avoid differ-
ent levels of efficiency amongst the personnel
trained in different State centres.

The Committee recommend that the Ministry
should review the position regarding expansion
of training facilities both at the Fisheries Train-
ing Centres in the States and in the Central In-
stitute of Fisheries Operatives and its Sub-Sta-
tions so as to have a co-ordinated approach in
the matter. If the intention of the Ministry is
that the training facilities for larger vessels
should be concentrated in the Central Institute
and its Sub-Stations, this should be clearly point-
ed out to the State Governments concerned so
that there is no duplication of training facilities.
Moreover, keeping in view the need to train up
the personnel estimated to meet the needs of
fisheries development anticipated, the Ministry
should carry out expansion in the training faci-
lities for Fisheries Operatives ensuring at the
same time that the maximum utilisation is made
of the existing facilities in the various centres
and the Institute and its Sub-Stations.

The Committee hope that the persons trained
in the Fisheries Training Centres in the States
and in the Central Institute of Fisheries Opera-
tives and #s Sub-Stations will be gainfully em-

ployed in the trade in which thev have been
trained. "
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3.4

3.7

3.16

3.21

The Committee are happy to note that the In-
stitute gives a three-month preparatory training
to the new entrants. They trust that this facili-
ty will be continued and made a part of the
training course so that more and more fisher-
men can take advantage of the training impart-
ed at the Institute.

The Committee agree with the observations of
Mr. Hans Tambs-Lyche, a Norwegian Fisheries
Training Expert, who prepared the Project Re-
port on the establishment of the Institute that
the students at the Operatives Training Institu-
te should be recruited from among the fishermen
and as far as Master Fishermen, Engine Drivers
and Gear Techniciang are concerned, that would
rather be a necessity. They would urge that
while admitting candidates preference should be
given to young fishermen having background
education upto 8th standard. The States may
be requested to give wide publicity through
fisheries schools about the facilities for training
available at the Institute.

While the Committee are glad to note that the
Institute has started training courses for Shore
Mechanics and Radio Telephone Operators, they
tail to understand why it could not be possible
for the Institute to ascertain well in advance the
firm requirements for such personnel from the
States before finalising arrangements for start-
ing the courses. They hope that the Ilnstitute
would ensure that the intake capacity for these
two categories of personnel is fully utilised.

The Commitiee note that the Ministry of
Transport has not. accepted the suggestion with
regard to modifications in the Rules and Regula-
tions Applicable to Motorised Fishing Vessels,

1959 on the ground that “relaxations will, how-

ever, be considered if any difficulties are experi-
enced and exemption granted in suitable cases.”
The Committee do not know whether the Skip-
pers and owners of vessels concerned are aware
of the decision of the Ministry of Transport as

.otherwise it is unlikely that they will seek re-
Jlaxation.

The Committee are surprised that no specific re-
quiremeants of the teachers from the Stateg to be

. a—
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2)

(3)

12

13.

14.

trained in the Institute during each year appears

to have been ascertained. On the other hand
when the course was started in April, 1967 on
an ad hoc basis, only 3 trainees were Lrained as

teachers at the special request of the concerned

State Governments. In these circumstances the
Committee are doubtful whether it will be possi-
ble for the Institute to have even 10 candidates
for the Teachers Training Course. They would
like this matter to be specifically taken up with
the State Governments and thereafter a review
of the scheme made in order to see if it would

- be worthwhile to continue the course.

3.26

3.27

The Committee note that the present syllabii
for various courses conducted at the Institute
were drawn up in 1964 They would suggest
that the syllabii may be reviewed periodically in
the light of the experience gained. The first
such review may be conducted in 1969 and there-
after on a quinquennia) basis.

The Committee would also suggest that this
review may be undertaken by a Study Team
which should include representatives of State

. Governments, the Mercantile Marine Depart-

3.3

3.40

ment, the industry and other interests engaged
in the development of fishery industry.

~ The Committee are unhappy to note that the
intake capacity for various courses conducted at
the Institute has not been fully utilised ever
since the inception of the Institute. Counsidering
the present requirements of fisheries personne}
for the developmental activities of the fishery
industry the Committee cannot over-emphasise
the need for fuller utilisation of the capacity.
They suggest the Ministry may examine this
matter alongwith their proposals for setting up
additional training units and for strengthening
the Central Institute of Fisheries Operatives,
Ernakulam and take suitable remedial measures

in consultation with th
the fishery s e State Governments and
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(2)
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15.

17.

18.

T

3.45

3.49

3.5

48
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While agreeing that in view of the specialised
nature of training and equipment etc. the coust
student may not be considered very high,

the Committee would like to point out that if
the training capacity at the Institute 1s fully
utilised the cost per trainee can be further Te.
duced. They would also urge the Ministry to

. work out a formula for determining the cost of

training per trainee at the Institute.

The Committee trust the position with regard
to the rate of stipends will be reviewed In the
near future in consultation with States as the
rate was fixed long ago and needs revision in
view of the rising cost of living prevailing in the
country.

While agreeing that the Institute needs ves-
selgs equipped with special type of equipment re-
quired for training in all principal methods ot
fishing, fish findings, navigation and seamanship,
the Committee are not convinced of the need to
acquire new vessels exclusively for the Institute.
The Committee are of the view that arrange-
ments could have been made with the State
Governments and other fisheries institutions for
fitting their vessels with the required type of
equipment when required. They suggest that
future requirements of vessels for this Institute
as also for other fisheries institutions of the Gov-
ernment of India should be carefully examined
in order to avoid large-scale expenditure, wher-
ever feasible.

The Committee are glad to note that rules for
the recruitment and promotion of majority of
Class I and Class II posts have been finalised
and rules for other posts are being finalised ‘n
consultation with the Union Public Service
Commission/Ministry of Home Affairs etc. They
trust that the rules relating to the other posts
will be finalised without delay and it will be
possible for the organisation to recruit suitable

persons and filll up the vacant posts of gazetted
officers early. pos ¢

The Committee hope that the non-gazetted
posts which have since been cieared for recruit.
ment will be filled up shortly. The Committee

need hardly emphasise that keeping a large
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3.12

stitutes is detrimental to the interests of the in-

stitute itself as the training programme is upset
thereby delaying the entire training programme.

The Committee hope that the suggestion of the
Director of the Institute for the ancement of
pay scales so as to attract suitable candidates
will be considered at the appropriate time so
that there is no dearth of suitable persons for

urposes of imparting training to the trainees
or Fisheries Operatives.

Since the Central Institute of Fisheries Opera-
tives is the leadiniﬂinstitution for training opera-
tives of various skills required by the develop-
ing fishery industry of the country, it is desir-
able that it should publish its own annua] report.
The Committee hope that the Ministry will en-
sure the publication of an annual report begin-
ning from the next financial year.

The Committee fee] that the working of any
organisation or training institute needs to be
evaluated at certain intervals. They suggest
that a review of the functioning of the Institute
may be made after the financial year 1968-69.
Thereafter an evaluaticn of the working of the
Institute may be made on a quinquennial basis
on the lines suggested by the Estimates Com-
mittee in para 9 of their 76th Report on the Min-
istry of Food, Agriculture, Community Develop-
ment and Cooperation (Department of Agricul-
ture) —Indian Agricultural Research Institute,
New Delhi.

The Committee note that year after year there
have been large savings. They also note that in
1868-87 the acquisition of a new fishing vessel
was put off and the two Swedish vessels for

- which provision of Rs. 26 lakhs was made in the

Capital Account for the vear 1967-68 are likely
to be received onlv in August/September 1968.
This clearly indicates lack of advance planning.
The Committee would stress the need for a more
realistic financial planning so that disproportion-
ate savings are avoided in future.
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APPENDIX III
Analysis of Recommendations/Conclusions contained in the Report
I. CLASSIFICATION OF RECOMMENDATIONS

A. Recommendations for improving the Organisation and Work-
ing:

Sena.lN081234:,567891011121416171819
20, 21 . . 19

B. Recommendations for effecting economy:
Serial Nos. 13 and 15 ce e .. .. . 2

II. ANALYSIS OF RECOMMENDATIONS DIRECTEDP TOWARDS EcoNOMY

S. No. as per
Summary of
S. Recom-
No. niendatcil(i)xns- Particulars
e
(1) (2) (3)
1. 15 The Committee have poinieq out that if the

training capacity at the Central Institute of
Fisheries Operatives, Ernakulam is fully utilis-
ed the cost per trainee can be reduced.

2. 17 The Committee have suggested that further
requirements of vessels of the Central Institute
of Fisheries Operatives, Ernakulam as also for
other institutions of the Government of India
should be carefully examined in order to avoid
large-scale expenditure, wherever feasible.
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